NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

T.C.P No.43/(MAH) /2004
CA No.

CORAM: Present: SHRI M. K. SHRAWAT
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 20.02.2017

NAME OF THE PARTIES: M/s. Tresories Trades Pvt. Ltd.
V/s.
M/s. Club Cabana Recreation Pvt. Ltd.
SECTION OF THE COMPANIES ACT: 247(1A) of the Companies Act 1956.

S. No. NAME DESIGNATION SIGNATURE

. gay a Y (:(L)O%\'“C 1
AVL\\T Ve (v Pt

[}rp;}i\:, -

A~ ‘DCSF f\k")} 2.

'\}é chﬁm"" G o N W

by Ve St dot Befiliontt.
Ny Maitha \isRhato [y@w/
My Suvarna. Awb

%> Mv- ?V”Eeitu\ &\’i‘t‘% , S‘iw}c\«/U\xfaWL

/ Mg.Htm\&B f\zkw\ ,Ao{)/u\
‘w@?y Ve

wckha QL““Y A L )

My &
i



ORDER
CP No.64/397-398/CLB/MB/MAH/2002
CP No.43/397-398/CLB/MB/MAH/2004

1. The Learned Representatives of both the parties are present.

2. From the side of the Petitioner, it is stated that an Application
No. 124/14; seeking amendment in the Petitioner; is pending for
disposal before this Bench. The same is required to be heard on
the next date of hearing.

3. Adjourned to 21t March, 2017. CP Nos. 64/2002 & 43/2004 also

be placed on board. sd/-

M.K. SHRAWAT.
20t February, 2017. MEMBER (JUDICIAL)
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